Oral Answers

12759

sft farret gz @ ay faard ax
G 1 qgTANT g1 § a1 7Y 7@ F AL
# @gh, Fgl o g€ or T ww gE oY
7R I@ 31 ;T A fOE § 6 ag
fom ooy F gl A ?

ot EAATE & FEG GHIT FT
I F g sqme AN AT 2, 8T
UF NFA § AT FT I ATATT W@V
g = feT god foed et g .

Y fema qzamaE ;. FrE fOE

g @ ?

AN genw wEYEE, qA
T FT T QA AT ATMRY

TR APET . [ dT AR |

Shri C. Subramaniam:
periodical reports, at least
year.

Shri Ranga: May we request the
Government {o place on the Table of
the House the annual reports that
they receive from the States and also
from the inspection teams that they
send round the States in order to
ascertain to what extent these moneys
arc being utilised properly or impro-
perly or not yet udequately utilised?
Otherwise, we would get no idea at
all.

Shri C. Subramaniam: I shall find
out whether it could be placed at least
in the Library.

Shri Sinhasap Singh: May I know
whether these minor irrigation pro-
jects are carried out by the Food and
Agriculture Department directly or
they are carried out through the
agency of the Community Develop-
ment organisations in the  Blocks,
and if they are carried out by the
Community Dcvelopment organi-
sations in the Blocks, whether
your Department make any inves-
tigation, in view of the question
put by my hon. friend Shri Bhagwat
Jha Azad whether they are paper
wells or“they arc real tubewells and
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if there are real tubewells, whether
the boring has been done properly
and whether. . .

.

Mr. Speaker: There should not be
such a long supplementary with so
many “whethers” and “ifs”.

Shri Sinhasan Singh: I want to
know whether these minor irrigation
projects are carried out directly by
the Agriculture Department or they
are carried out by the agency of Com-
munity Development in the Blocks.

Mr. Speaker: If the supplementa-
ries are so long and the answers are
also long, then, only a very few ques-
tions could be compieted during the
Question Hour.

Shri C. Subramaniam: I shall be
brief. Essentially, this is a programme
of the State Governments. We scru-
tinisc their programme and make
money availuble to the State Govern-
ments to  undertake these projects.
Therefore, it is the agency of the
State Government which functions.
The State Governments, in their turn,
:may have the PW.D. or the Commu-
nity Development administration and
in some States there are special divi-
sions to tuke care of these minor irri-
gation projects.

Shri S. Kandappan: The implemen-
tation is ineffective.

Price Stabilisation Board

+
Shri P. R. Chakraverti:
Shri Chandak:
| Shri Sidheshwar Prasad:

Will the Minister of Food and Agri-
culture be pleased to state:

*1151.

(a) whether Govern'ment have exa-
mined the question of creating a
National Price Stabilisation Board to
suggest a consislent price policy
taking into account all aspects of the
cconomic and social activities;

(b) the assurances given to the
farmer that he would rcceive a fair
deal and shall have a surplus to invest
and improve his living; and
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(¢) the other incentives given to
the agriculturists to increase savings
and channelise investments according
to plan priorities?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): (a) to (c). Yes
Sir. The Government of India have set
up an Agricultural Prices Commis-
sion. A copy of the terms of refer-
ence of the Commission is placed om
the Table of the House. [Placed in
Library. See No. LT-4336/65].

Shri P. R. Chakraverti: May I
know whether the Government has
taken into account the economic
factor that the limits of cffectiva
price fixation arc set by the efficacy
of control over the distribution
method and also the organisation in
reaching the commodities to the con-
sumers and, if so, what has been done
in this matter?

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): These
are lwo aspects, one with regard to
the production and the other with
regard to providing sufficient incen-
tives to the farmer for producing
more and more. It is for the pur-
pose of giving proper incentives
to the farmer, to fix a remunerative
and incentive price, that the Agricul-
tural Prices Commission has been
appointed and it is yet to submit its
Report and I am hoping that it will
submit its Report very soon. With
regard to aspects, like distribution
etc., we have set up the Food Corpo-
ration of India which will take care
of those things,

Shri P, R, Chakraverti: While
determining the strategy of develop-
ment, the main task is to shift the
price burden, which is an accompany-
ing factor of the developing economy,
from the weaker to the richer
scctions. What has been done by
Government in this regard?

Shri C., Subramaniam: That is a
much bigger question which cannot
te answered durizg the Question
Hour on a question like this.
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Shri A. P. Sharma: May I know
the names of the members of the
commission and whether at the time
of the setting up of the commission,
it has been ensured that all the
inieresis concerned are represented
there?

Shri C. Subramaniam: At present,
three permanent members have been
appointed; the chairman is Mr. Dant-
waia; there are two other Members,
namely Shri Raj Krishen, and Shri
S. C. Chaudhur:.

As far as the growers’ interests are
concerned, as I have already stated,
a panel of farmers has been appoint-
ed for the purpose of advising the
Agricultural Prices Commission, and
the commission will take full  ad-
vantage of the recommendations
which this panel would make.

Shr Subodh Hansda: May I know
the names of the agricultural commo-
dities which have becen taken up by
the commission in connection with
their first report?

Shri C., Subramaniam: The first
report is expected within the next
two months,
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Shri C. Subramaniam: it is true
that the prices in Punjab have fallen
down recently and that is why we
are now organising that at the sup-
port price Government should be
prepared to purchase whatever
quantities are offered to them, The
Food Secretary has gone to Punjab
only yesterday and is there even now,
and arrangements are being made
for the purchase by Government so
that there may not be any drop below
the support price.

oft vy fag el . T aE
T ¥ g FAW awr A W 5@
T FT A § AR AT I Y g
g f W, o, amad, dwe
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Shri C. Subramaniam: Just now, 1
have answered that a panel of
farmers hag been constituted for the
purpose of assisting the commission.

Shri P. R. Patel: The hon. Prime
Minister, Shri Lal Bahadur Shastri,
has given a promise to the cultivators
of the country that representatives
of the farmers will be included on
this commission. Am I to understand
that Government do not want to
accept this promise given by the
Prime Minister?

Shri C. Subramaniam: The panel
will advise the commission, and,
therefore, there is no question of
the farmers being left out. It is
not a question of including one far-
mer. One farmer certainly cannot
represent the various aspects of pro-
duction, In that case, I should have
at least one hundred farmers to re-
present the various crops and the
various »egions and the various inter-
ests concerned. Therefore, what is
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important is that the commission has
to be assisted properly by a panel;
in addition to that, the commission
might make sufficient investigation
at an expert level to find out the
cost of production and on that basis
they can make their recommenda-
tions. And ultimately, there is also
Government who alsp have to go into
the matter. For, it is only a recom
mendation which the Agricultural
Prices Commission makes. Therefore,
Government also have to ensure that
the prices recommended is a really
remunerative and economic price.
Therefore, there is no question of the
interests of farmers being ignored.
On the other hand, I can give the
assurance that every step will be
taken and it wil] be ensured that the
interests of the growers are properly
protected.

Shri P. R. Patel: My question was
different. The Prime Minister gssur-
ed the people that a representatives
of farmers will be included in this
Commission. I want to know whether
Government want to implement that
assurance or not?

Shri C, Subramaniam: The Prime
Minister did not say that there will
be a farmer-member in the Commis-
sion (Interruptions). He said proper
representation would be given to the
farmers for the purpose of ensuring
that the Prices Commission came to a
proper decision. It ig in consultation
with the Prime Minister also that this
idea of a panel consisting of a fairly
large number of farmers has been
mooted and a panel constituted for
the purpose of assisting the Commis-
sion. Government in taking a final
decision will take into account the
recommendationg of the panel also.

Shri Somavane: Are Government
aware that the prevailing poverty in
the rural areas is mostly due to the
uneconomic price for foodgrains that
the farmer gets? Has the Commission
been informed that the present
black-market prices, and ad hoc
prices fixed by various governments
are at great variance?
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Shri C. Subramaniam: I am sure
they will take into account every
aspect of it, first of all, the cost of
production, then parity of prices
within the agricultural sector and
then parity of prices between the
agricultural sector and the industrial
sector.
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Shri Shinkre: Such
should not have come
Bibhuti Mishra.

objection
from Shri

Shri Kapur Singh: Have Govern-
ment scrutinised the true causes of
the recent slump in agricultural
prices in the Punjab? If so, apart
from price support measures, do they
propose to take any punitive action
against those responsible for this?

Shri C. Subramaniam: I do not see
how any responsibility can be fixed
when the prices slump because of ‘the
production there being sufficient per-
haps, and traders not coming for-
ward to purchase at that price. That
is why Government are taking res-
ponsibility now to provide price sup-
port to the farmers.

Shri Kapur Singh: You give me
the authority. I will fix the res-
ponsibility,

Shri Hari Vishnn Kamath: He has
given a challenge.

ot A wew wEiRw, oy ot
e oy ..
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Shri Harl Vishnu Kamath: Shri
Bibhuti Mishra must withdraw the
remark he made.
ot aTt - o dve wAteE I
faeter femr 7 ST STAT F@T 4T,
IHY A FIHIT FHA F g7 fFamt a7
IFT TG WY 2-FTHT |/ Ty
framt #1 72 @ & )
Shri Hari Vishnu Kamath: Shri
Kapur Singh issued a challenge. Has
it been accepted? It was drowned in

the little hubbub that followed the
Food Minister's answer.

Mr. Speaker: Next question.
Land Manag t and Develop t
Board
*1152. Shri P. R. Chakravertl:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that some
States propose to establish Land





